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THE MINISTER OF CIVIL AVIATION 

AND TOURISM (SHRI GHULAM NABI 
AZAD): (a) The accident resulted in the death 
of all 13 persons on board. The names of the 
deceased are given below:— 

1. Shri Surinder Nath 

2. Smt. Gargi Devi 

3. Shri Vikram Malhotra 

4. Smt. Jyotsna Juneja 

5. Smt. Rekha Malhotra 

6. Shri Wiplove Juneja 

7. Miss Sehar Malhotra 

8. Miss Vinya Malhotra 

9. Master Prashant Juneja 
 

10. Master Akshay Juneja 

11. Capt. R.D.S. Sandhu (Crew) 

12. Capt. Pargat Singh (Crew) 

13. Shri Megh Nath Pandey (Crew) 

(b) The aircraft was not insured on the 
analogy that the State Government do not insure 
its fleet of other vehicles also. The black box 
was not fitted on the aircraft as its all-up weight 
was less than 5700 Kg. 

International Airport at Bangalore 

3094. SHRI H.HANUMANTHAPPA: 
SHRIMATI VYJAYANTIMALA 

BALI: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) whether Government have recently 
given clearance to the proposal of Karnataka 
Government to build an International Airport 
at Bangalore; 

 
(b) if so, by when the work is likely to start; 

(c) the approximate cost of the project; and 

(d) what is the share of the Central 
Government in the cost of this project? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI GHULAM NABI 
AZAD): (a) The proposal was discussed with 
the Minister of Large & Medium Industries, 
Government of Kamataka at a meeting held on 
28.6.94. The Government of India has given 
its no objection to the State Government for 
setting up a new airport of International 
standard at Bangalore. 

(b) to (d) The Government of Kamataka 
has to firm up the cost of the project. The 
National Airports Authority and International 
Airports Authority will provide technical 
assistance. However they will not share any cost 
of the project. 

 


